
ACT No. 111 OF 1988. 

' [PABSED BY T ~ B  U'OVERNOR GENERAL OF INDIA IN COUNCIL.] 
(Received the assent  of t h e  GO'GB'P~OI' Gene~al o n  the 17td 

Jalzzca~y, 1908.) 

-- . 

An Act further to  amend the law relating to  
Private Trlxeta and Trustees. 

WHEnEbS it is expedient further t u  amend the 
law relating to Private Trusts and Trustees ; I t  

is hereby enacted as follows :- 
1. Yhis Act may be called the Indian Trusts 

(Amendment4) Act, i908, 

" ( d )  in debentures or other se~urit~iies for money 
issued, under the authority of any Act of 
a Legislature established in British India, 
by or on behalf of any munioipal- body, 
port trust or city improvement trust in  any 
Presidency-town or in Rangoon Town, or 
by or on behalf of tho trustees of the port 


